File No. 10/03/2016-NCLT

e HE A aiffiever, NATIONAL COMPANY LAW TRIBUNAL
ol Od, &Ale-3,
g &, A adas, ¢l O
6™ Floor, Block-3,
CGO Complex, Lodhi Road,
¢ faehl / New Delhi- 110003
fedi® / Dated: 21% July 2016

ORDER
All matters fixed before the Principal Bench, National Company Law Tribunal on
Thursday 21* July 2016 shall be taken up by the Special Bench consisting of following
Members;

SPECIAL BENCH, NCLT, NEW DELHI

1. ShriR. Va}dharajan, Member (Judicial)
2. Shri Santanu Kumar Mohapatra, Member (Technical)

By Order of the National Company Law Tribunal

=
(Pan

Secretary, NCLT
Telephone: 24361688

Copy to: - .
1. Shri R. Vardharajan, Member (Judicial), NCLT, New Delhi, for information please
2. Shri Santanu Kumar Mohapatra, Member (Technical), NCLT, New Delhi, for

information please
Copy for information to:

P.A. to Hon'ble President, NCLT, for information please.

Smt. Ina Malhotra, Member (Judicial), NCLT, New Delhi, for information please
Registrar, National Company Law Tribunal, New Delhi, for information pleaat_
Dy. Director/ Asstt. Director deployed in NCLT, New Delhi.
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